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Exp osions in Delhl

{ Shri Rameshwar Tantla:

Siri §, C. Samanta:

{ Shri Subodh Hansda:

Will the Minister of Hom: Affalrs
be pi.ased to reler o the reply given
to Unsitarred Quastion No. 272 on the
24ih February, 1965 and state:

1.

{(a) whethep the proposil to organise
end sirengthen the zpecial s1aff in the
CID to prevent expiuvsions in  Dejhi
and to apprehead thos: re:ponsible
for them hus beea considered by Gov-
ernmant; and

(b) if so, the broad details thercol?

The Deputy Minister in the M nistry
of Ilome Affairs (Shri L, N. Mishra);
(a) and (b). The proposal is shill
under consideration by the Delhi Ad-
minigtration.

Administrative Reforms

[ Shrl Rameshwar Tantia:
 Shri 8. C. Bamanta:

Will the Minister of Homs Affairs
be pleas:d to refer to the roply given
to S:arred Que tion No. 377 on the
10th March, 1865 and state:

(a) whether the wvarious proposals
for refarm of the Central Administras
tive So2rvices have beun cons.dercd
%y Government; and

(b)

The Minliter of State in the Min-
fstry of Home Affairs (Shri Hathi):
{a) and (b). Certain proposals for
the revision of th: Central Adminis-
trative Pool Scheme, to which pre-
gumably the Hon'ble member refers,
have been circulated to the State
Cercernments and thelr  views  are
now under consideration

17138,

It so, th: result Lhercof?

Director General, Tourism

(Shri 8. C. Bamanta:
1719, { Shri Rameshwar Tantlas
| Dr. Sarojipl Mahishi:

Wil th- Ministér of Aome Affalrs
%o pleased to refer to the reply given
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the drd March, 1965 and stale:

{u) whethzr the enguiry Into  the

allegation of corruptirn wads azainst
the wcumbent of the post of larce
tor Gznzral, Tourism, has since bean
compleled;

(b) if sv, tha2 broad findinys of the

corruption  charges enguired intog
and
(e} th: actizn Government pro-

pose to take in tha maltar?

The Minister of State in tha Mn-
isiry of Homs Affairs (Shri 1athi):

{a) to (c). Th2 euguury i. at t.e
final stage,

Edu:ation of Girls and Women ia
Uttar Pradssh

1720. Sh-i Vishwa Nath Pandey:
Will the Minisier of Education be
pleased to state:

(a) th amount allotted to the
Government of Uttar Pradesh for the
education of girls and women during
1963-64 and 1964-65;

(b) the amount a tually ap*nt by
the Ultar Prad:sh Government durlng
the above period; and

(c) the amount propoted to be al-
lotteg for the purpose during 1965~
667

The Deputy Minister in the Min-
istry of Educ-ation (Shrimatl Bouws-
q Ra handran): (a) The
following amount was all-tt2d to the
Government of Uttar Pradesh [or
special programmes relating to the
education of girls and womeni—

Rs. In lakhs
1983-84—41.88
1964-65—78.48.
1983-64—41 232
1964-85—110.295

Over and above this, a certain portiom
of amount allotted f-r General Educa
tion has also ben spent on 1he adu &=
tion- of girls and women, but s pe-
rate account of this is not avallable

(b)Y





